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Sr.N 	Date 	 Order with Signature 

1 14.2.96 Heard 6hri PaL .Mohdpatra, ledrned 

counsel for the applicant. 

The applicant submits that he was 

engaged for casual work dur ing the years, j7' 
1973, 1974, 1981 and 1982. He would like 

to be considered for similar engagement in , 	U 
t /c( 

future, whenever work is available • The 

application is disposed of at the admission 

stage with a  direction tt the applicant 	'( 

be suitably engaged whenever work is 

aua ilahie - 

Hand over copy of the orders to 

the petitioner's counsel.  
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